IN THE HIGH COURT OF ORISSA,
CUTTACK

Realisation of Court Fees received towards
NOT READY Certified Copy Applications

Date : 19.12.2024

of |
icant

ASH 1105508/2024[19.12.2024 |[WP(C) /25746/2020 |7 | U
IALLICK 1105509/2024 (19.12.2024  |[WP(C)/21910/2016 |7 | U
DASH 1105513/2024(19.12.2024 [WP(C) /22936/2016 |7 | U
DUDHURY 1105514/2024(19.12.2024 [WP(C) /3295/2022 |7 | U
/AK 1105515/2024(19.12.2024 |CRLREV/613/2024 |7 | U
s 1105520/2024(19.12.2024  |[MACA/20/2015 |7 | U
SWAIN 1105521/2024(19.12.2024 [WP(C) /2288/2019 |7 | U
IDARAY 1105522/2024(19.12.2024 [WP(C) /22914/2015 |7 | U
IDARAY 1105523/2024(19.12.2024 [WP(C) /23061/2015 |7 | U
IDARAY 1105524/2024(19.12.2024 [WP(C) /23063/2015 |7 | U
' 4.00 ,
R0UT 105526/2024(19.12.2024 |[BLAPL/5879/2024 |7 i;iﬁggad U
copy
>ANDA 1105528/2024 (19.12.2024  |[WP(C)/29841/2024 (10 | c
>ANDA 1105529/2024(19.12.2024  |[WP(C)/29847/2024 (|10 | c
>ANDA 1105530/2024(19.12.2024  |[WP(C)/29885/2024 (10 | c
ASH 1105533/2024(19.12.2024 |ABLAPL/12039/2023 |7 | U
DASH 1105535/2024(19.12.2024 |ABLAPL/12039/2023 |7 | U
>ANDA 1105536/2024(19.12.2024 [WP(C)/29835/2024 |10 | c
JYOTIRMAY GUPTA 1105537/2024(19.12.2024 |[WP(C)/16913/2019 |10 | c
IDARAY 1105538/2024(19.12.2024 WP (C)/22915/2015 |7 | U
IDARAY 1105539/2024(19.12.2024 WP (C)/18652/2016 |7 | U
IDARAY 1105540/2024(19.12.2024 WP (C)/15241/2016 |7 | U
RANJAN MISHRA 105541/2024(19.12.2024 |[WP(C)/28186/2024 |10 | c
IDARAY 1105542/2024(19.12.2024 WP (C)/6592/2016 |7 | U
IDARAY 1105544/2024(19.12.2024 [WP(C) /568/2016 |7 | U
VANDA 1105547/2024(19.12.2024 [WP(C)/459/2016 |7 | U
JANDA 1105549/2024(19.12.2024 WP (C)/6592/2016 |7 | U
D 1105551/2024(19.12.2024 WP (C)/5747/2022 |7 | U
IANTY 1105554/2024(19.12.2024 |0JC/9449/1993 |7 | U
IANTY 1105555/2024(19.12.2024 |0JC/1103/1999 |7 | U
RATH 1105556/2024(19.12.2024 |CRLREV/159/2024 |7 | U




>ANDA 1105558/2024(19.12.2024  |[WP(C)/29833/2024 (10 | c
ATH 1105559/2024 (19.12.2024 |CRLREV/159/2024 |7 | U
>ANDA 1105560/2024 (19.12.2024 |[WP(C)/29816/2024 (10 | c
| KUMAR PAL 1105565/2024 (19.12.2024 |[WP(C)/30686/2024 |10 | c
IOHANTY 1105566/2024 (19.12.2024  |[WP(C)/2575/2014 |7 | U
ITSHRA 1105569/2024(19.12.2024 |RSA/41/2005 |7 | U
IOHANTY 1105574/2024(19.12.2024  |WP(C)/624/2020 |7 13.00,3*13 U
(AR 1105578/2024 (19.12.2024 |TRP(C)/133/2024 |7 | u
RATH 1105582/202419.12.2024 |CRLREV/153/2024 |7 | U
HUNTIA 1105589/202419.12.2024  |[WP(C)/18377/2015 (10 | c
5.00, 5*3
SWAL 105590/2024(19.12.2024 |CRLMC/4553/2024 7 download |U
Ccopy

/AK 1105593/202419.12.2024 |[WP(C)/18377/2015 |10 | c
AL 105594/2024(19.12.2024  |CMAPL/434/2024 7 ﬁiég§£;;§5

DAS 1105595/2024 (19.12.2024 WP (C)/24807/2022 |7 | U
/AK 1105596/2024 (19.12.2024  |[WP(C)/1065/2016 |10 | c
ATH 1105598/202419.12.2024 |CRLREV/153/2024 |7 | U
/AK 1105599/2024 (19.12.2024 |[WP(C)/1068/2016 |10 | c
AR 1105600/2024(19.12.2024  |0JC/10903/1999 |7 | U
SATA 1105602/2024 (19.12.2024 WP (C)/11908/2018 |7 | U
SAHOO 1105603/202419.12.2024  |CRLMC/2104/2012 |7 | U
/AK 1105604/2024 |19.12.2024 WP (C)/1063/2016 |10 | c
:if;ég.SINHA,B.PATTANAYAK,B.MISHRA 105607/2024‘19.12.2024 TRP (C) /132/2024 ‘10 ‘ ‘c
HI 1105608/2024 (19.12.2024 |[WP(C)/6501/2024 |10 | c
JLICK 1105611/202419.12.2024 |[WP(C)/1525/2024 |7 | U
e MOHAZATRA, 5. 0nS, 8. pag [09612/2024 [18.12.2024 WP (<) /19295/2022 (10 | c
LICK 1105613/2024(19.12.2024 WP (C)/1532/2024 |7 | U
LICK 1105615/2024 (19.12.2024 WP (C)/1528/2024 |7 | U
DAS 1105632/202419.12.2024  |CRLA/413/2024 110 | ic
\HOO 1105651/2024 |19.12.2024 |CRLMC/3116/2024 |10 | c
. PRADHAN 1105663/2024 (19.12.2024 WP (C)/29289/2024 |10 | c
SH 1105677/2024 |19.12.2024 WP (C)/6535/2024 |10 | c
>ARDHI 1105679/2024 (19.12.2024 WP (C)/22662/2015 |10 | c
SH 1105680/2024 (19.12.2024  |WP(C)/22662/2015 |10 | c
> SAMAL 1105681/2024 (19.12.2024 |[BLAPL/9181/2024 |10 | c
IAYAK 1105687/2024 (19.12.2024  |[WP(C)/30129/2023 |10 | c
\RIK 1105690/2024 (19.12.2024  |CRLMC/15/2024 110 | c
/AK 1105692/2024 (19.12.2024 WP (C)/24497/2024 |10 | c
IK 1105693/2024(19.12.2024 WP (C)/3202/2024 |10 | c
SAHOO 1105696/2024 19.12.2024  |MACA/325/2013 110 | c
)SE 1105697/2024 (19.12.2024 |MACA/248/2011 110 | c




IOHANTY 1105698/2024 (19.12.2024  |MACA/248/2011 0 | c
ANT 1105704/2024(19.12.2024  |[WP(C)/20296/2017 |10 | c
ANT 1105705/2024 (19.12.2024  |[WP(C)/20297/2017 |10 | c
IERA 1105708/2024 (19.12.2024  |CRA/229/2000 0 | c
SWAIN 1105711/2024(19.12.2024  |JCRLA/75/2008 0 | c
100 1105712/2024(19.12.2024  |[WP(C)/42331/2023 |10 | c
\IN 1105713/2024(19.12.2024 |CRLA/364/2017 o | c
\TRA 1105716/202419.12.2024 | JCRLA/106/2018 0 | c
s 1105719/202419.12.2024 |[WP(C)/6049/2015 |10 | c
s 1105721/202419.12.2024 |[WP(C)/6050/2015 |10 | c
s 1105722/202419.12.2024  |[WP(C)/22409/2014 (10 | c
; 1105723/202419.12.2024 |[WP(C)/21814/2014 |10 | c
; 1105724/202419.12.2024 |[WP(C)/20060/2014 (10 | c
; 1105725/202419.12.2024  |[WP(C)/20061/2014 (10 | c
; 1105727/202419.12.2024  |[WP(C)/21812/2014 (10 | c

1105752/202419.12.2024  |[WP(C)/30722/2024 |10 | c
. BISWAL 1105758/2024(19.12.2024 |[WP(C)/29704/2024 |10 | c
INA 1105764/202419.12.2024 |[WP(C)/31567/2024 |10 | c
. PANI 1105768/2024 19.12.2024  |[WP(C)/28633/2024 |10 | c
IALLICK 1105774/202419.12.2024  |BLAPL/7139/2024 |10 | c
. PANDA 1105782/202419.12.2024  |[WP(C)/31472/2024 |10 | c
JPTA 1105788/202419.12.2024 |[WP(C)/31381/2024 |10 | c
IOHANTY 1105789/2024|19.12.2024 |BLAPL/10643/2024 |10 | c
IOHANTY 1105794/2024 19.12.2024  |[BLAPL/9517/2024 |10 | c
. MUDULI 1105797/2024|19.12.2024  |[WP(C)/27811/2024 |10 | c
\RTK 1105801/2024 (19.12.2024  |[WP(C)/29645/2024 |10 | c
. SETH 1105808/2024 (19.12.2024  |[WP(C)/28921/2024 |10 | c
\RTK 1105811/2024(19.12.2024  [WP(C)/29729/2024 |10 | ic
~ DEHURY 1105812/2024 |19.12.2024 |CRLREV/336/2024 |10 | c
IOHAPATRA 1105816/2024 |19.12.2024  |[WP(C)/30446/2024 |10 | c
IAYAK 1105817/2024 (19.12.2024  |[WP(C)/30446/2024 |10 | c
IAYAK 1105818/2024 |19.12.2024 |[WP(C)/31566/2024 |10 | c
IAYAK 1105819/2024 (19.12.2024 |[WP(C)/31566/2024 |10 | c
JENA 1105820/2024 |19.12.2024  |[WP(C)/29945/2024 |10 | c
JENA 1105821/2024(19.12.2024 |[WP(C)/29936/2024 |10 | c
; 1105822/202419.12.2024 |MATA/166/2024 0 | c
AYAK 1105823/202419.12.2024  |ITA/55/2022 0 | c
JENA 1105831/202419.12.2024  |[WPC (OAC) /1106/2016 |10 | c
ITSHRA 1105832/202419.12.2024  |[WPC (OAC) /1410/2018 10 | c
SWAIN 1105833/2024(19.12.2024 |[WP(C)/5507/2023 |10 | c
SWAIN 1105834/202419.12.2024  |[WP(C)/6949/2023 |10 | c
SARTK 1105836/202419.12.2024  |[WP(C)/31688/2024 |10 | c
ITSHRA 1105852/202419.12.2024  |[WP(C)/15247/2014 |10 | c




\RIK 1105854/2024(19.12.2024 |CRLA/13/2018 0 | c
; 1105856/2024 (19.12.2024 |[BLAPL/12068/2023 (10 | c
SAHOO 1105857/2024|19.12.2024 |ABLAPL/14363/2024 (10 | c
s 1105860/2024 (19.12.2024 |BLAPL/11469/2024 |10 | c
RAM K. MOHARANA 1105862/202419.12.2024 |ABLAPL/14366/2024 (10 | c
IALLICK 1105871/202419.12.2024 |[BLAPL/9560/2024 |10 | c
IALLICK 1105873/202419.12.2024 |[BLAPL/9882/2024 |10 | c
IALLICK 1105875/2024(19.12.2024 |[BLAPL/9688/2024 |10 | c
IOHANTY 1105879/2024 (19.12.2024  |ABLAPL/14445/2024 |10 | c
LLICK 1105884/202419.12.2024  |[WP(C)/16949/2020 (10 | c
IERA 1105892/2024(19.12.2024  |ABLAPL/14306/2024 |10 | c
"UNGA 1105893/202419.12.2024 |ABLAPL/14295/2024 (10 | c
"UNGA 1105894/202419.12.2024  |ABLAPL/14294/2024 (10 | c
JATI 1105898/2024|19.12.2024  |ABLAPL/11345/2024 (10 | c
RIDA 1105912/202419.12.2024 |ABLAPL/14280/2024 (10 | c
RIDA 1105915/202419.12.2024 |ABLAPL/14281/2024 (10 | c
IOHANTY 1105934/2024 (19.12.2024 |ABLAPL/14283/2024 |10 | c
. MOHANTY 1105940/2024 (19.12.2024 |[WP(C)/31203/2024 |10 | c
. PARDHI 1105941/202419.12.2024 |[WP(C)/31083/2024 |10 | c
SAHOO 1105942/202419.12.2024  |CRLMC/3479/2024 |10 | c
\G 1105943/202419.12.2024  |[WP(C)/31708/2024 |10 | c
. MOHANTY 1105944/202419.12.2024 |[WP(C)/31857/2024 |10 | c
\RTK 1105945/2024 (19.12.2024  |[WP(C)/31607/2024 |10 | c
JHANTY 1105946/2024 19.12.2024  |[WP(C)/31533/2024 |10 | c
. SAHOO 1105947/2024 19.12.2024  |[WP(C)/28342/2024 |10 | c
\S 1105948/2024 (19.12.2024  |RPFAM/238/2024 110 | c
. BARIK 1105952/202419.12.2024  |[WP(C)/30770/2024 |10 | c
. MOHANTY 1105953/202419.12.2024  |CRLMC/4000/2024 |10 | c
. PANDA 1105954/2024 (19.12.2024  |[WP(C)/30904/2024 |10 | c
. JATI 1105955/2024 (19.12.2024  |CRLMC/3988/2024 |10 | c
“HERA 1105956/2024 |19.12.2024  |CRLMC/4474/2024 |10 | c
. BARIK 1105957/2024 |19.12.2024  |CRLMC/3538/2024 |10 | c
\S 1105958/2024 (19.12.2024  |[WP(C)/28162/2024 |10 | c
. JENA 1105959/2024 (19.12.2024  |[WP(C)/24497/2024 |10 | c
. SINGH 1105960/2024 |19.12.2024 |[WP(C)/27691/2024 |10 | c
. PATI 1105962/2024 (19.12.2024  |[WP(C)/27459/2024 |10 | c
ROUTRAY ‘105963/2024‘19.12.2024 WP (C) /26084/2024 ‘7 éiégg£§;23‘

. BISWAL 1105964/202419.12.2024 |RVWPET/240/2024 |10 | c
. MOHANTA 1105965/2024 |19.12.2024  |[WP(C)/31383/2024 |10 | c
\IK 1105967/2024|19.12.2024  |CMP/1292/2024 0 | c
. SAHOO 1105968/2024 (19.12.2024 |[WP(C)/27807/2024 |10 | c
\MAL 1105970/202419.12.2024 |[WP(C)/28873/2024 |10 | c
. BISWAL 1105972/202419.12.2024  |[WP(C)/30673/2024 (10 | c




~ JENA 1105973/2024(19.12.2024  |[WP(C)/29998/2024 |10 | c
. JENA 1105976/2024(19.12.2024  |[WP(C)/24520/2024 (10 | c
SAHOO 1105978/2024 (19.12.2024  |[WP(C)/31442/2024 (10 | c
. DASH 1105979/2024 (19.12.2024 |[WP(C) /29669/2024 |10 | c
. SUBUDHI 1105980/2024(19.12.2024 |[WP(C)/29690/2024 |10 | c
. MALLA 1105981/202419.12.2024 |[WP(C)/26358/2024 (10 | c
. MOHARANA 1105982/2024(19.12.2024 |[WP(C) /29667/2024 |10 | c
\YAK 1105983/202419.12.2024 |[WP(C)/31105/2024 (10 | c
AS 1105984/2024 (19.12.2024  |ABLAPL/14377/2024 |10 | c
AS 1105985/2024 (19.12.2024  |ABLAPL/14375/2024 |10 | c
\ RANJAN DHAL 1105986/2024 (19.12.2024 |[BLAPL/11547/2024 |10 | c
SSWAR BARIK 1105987/202419.12.2024  |[WP(C)/31818/2024 |10 | c
\HOO 1105989/2024(19.12.2024  |CRLMC/797/2024 0 | c
OHANTY 1105990/2024 |19.12.2024 |[BLAPL/8821/2024 |10 | c
[SWAL 1105991/202419.12.2024 |BLAPL/8665/2024 |10 | c
IERA 1105993/202419.12.2024 |BLAPL/8381/2024 |10 | c
. KAR 1105994/2024(19.12.2024  |[WP(C)/27702/2024 |10 | c
| | Total 11607

NIC



